LEGISLATIVE ASSEMBLY SECRETARIAT
NATIONAL CAPITAL TERRITORY OF DELHI
BULLETIN PART-II

(General information relating to Legislative and other matters)
Monday, 12 March, 2018, 21 Phalgun, 1939 (Saka)
No. 122

PRIVATE MEMBERS’ RESOLUTIONS

Hon’ble Members are hereby informed that 15 (fifteen) notices of resolutions were
received by the Assembly Secretariat till the last date of receipt of Private Members
Resolutions i.e., Friday, 09 March, 2018. The same have been prioritised on the basis of
Balloting. These three Resolutions would be taken up for discussion on the Private
Members Day i.e. Friday 23 March, 2018:-

S.No. Name of Member Subject of Resolution

1. Sh. Vijender Gupta “This House resolves that the Government
should work sincerely to implement the
schemes for labourers as provided under
Labour Welfare Fund;

It also further resolves that wide publicity
should be given to these schemes as most of
the labourers are not able to avail the benefits
as they are not aware of the provisions of this
Fund.”

2. Ms. Bhavna Gaur “This House resolves that Government should
immediately take steps to put an end to the
brutality perpetrated by the Delhi Police
against innocent shopkeepers and residents
under the garb of sealing drive.”

3. Sh. Jagdish Pradhan “This House resolves that the Report of the
Fifth Finance Commission for the National
Capital Territory of Delhi should be tabled in
the House immediately on its receipt and its
recommendations also be implemented without
any delay;

This House further resolves that the funds be
released to the North, East and South
Municipal  Coprporations as per the
recommendations of the Fourth Finance
Commission for the National Capital Territory
of Delhi.”
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